
THE GAUHATI HIGHCO RT AT UWAHATI
(THE HIGH COURT OF ASSAM, NAGAUNO MIZORA M AND ARUNA CHAL PRADESH)

N T F T

Dated Guwahati the g June, 2024

No.HC.V[-o8/202414920/A In partial '{'liTti".tj"::is 
Registry's earlier Notification No'

HC.VII-08/2024/2634/A dated in" jo;*u"n', 2024', arsl No 25' the name of shri Nelson Baro

be read as 'Shri Nalson Baro"

BY Order,
Sd/'UtPal Rajkhowa,

REGISTRAR (VIGILANCEI

. The L,R. & Secretary to the GoVt. of Assam, ]udicial Depaftment, Dispur, Guwahati.

.ThePrincipaleccountantceneral,Assam,Maidamgaon,Beltola,Guwahati.
1,

2

3

4

Cooy to:

Guwahati.

5. The DePUtY Registrar (

6. Shri Nalson Baro, Civil

7. The Prolect Manager,

Couft website.

The District and Sessions Judge'

The Registrarcum-Principal Secretary to Honble the Chief lustice, Gauhati High Court,

8. The Administrative Officer (l) Gauhati High Couft, Guwahati

9 The C.A. to Registrar General/ Registrar GOmn.y Registrar (Vigilance)/ Reqis trar (ludicial)/

10. The DePUtY Director,
(Estt.), Gauhatr High Court, Gu

Printing & Station

wahati.
ery, Assa m Govt. Press, Bamunlmaidan' GuwahatiRegistrar

for Publication of the Notification in the Assam Gazette

), Gauhati High Court' Guwahati

Judge (Jr. Div.), Majuli, Assam'-olin.it 
n,nn'court, Guwahati for uploadrng rn the Gauhati High

REGISTRAR (VIGILANCE)

GAUHATI HIGH COURT. GUWAHATI

o(r"


